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(b) The case has been reported to
the Government Railway Police* Pili- 
bhit and is under their investigation.

N ATiO N A iL H i g h w a y s

386. Shri N. B. Chowdhury: Will
Ihe Minister of Transport be pleased
to lay on the Table of the House a 
statement showing the National High­
ways, State-wise, with the length of
each, which are under construction,
under the Five Year Plan?

The Deputy Minister of Rail­
ways and Transport (Shri Alagesan):
A statement containing the required
information is placed on the Table of
the House. [See Appendix HI, an- 
nexure No. 67.]

E m p l o y e e s * S t a t e  I n s u r a n c e  C o r p o r a ­
TION

387. Dr. Ram Subhag Singh: Will
the Minister of Labour be pleased to

state:

(a) whether a team of the I.L.O.
experts was invited by the Government
of India to study and report on the
organizational aspect of the Employees'
State Insurance Corporation:

(b) if so, whether that team has
submitted its report; and

(c) the chief features of that report?

The Minister of Labour (Shri V. V.
Girl): (a) Yes.

(b) Yes.

Cc) The Report of the I.L.O. Ex­
perts has only recently been received
and it is under examination now. A
statement on the Chief features of
the Report will be placed on the Table
of the House in due course.




